
(c) if so, the reasons for the inor-
dinate delay; and

(d) the number of plots that will 
be allotted and by v/hat time this will 
be done?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR):
(a) Yes, Sir. Applications were invit-
ed vide Press Note dated 14th January, 
1977  from displaced persons from for-
mer East Pakistan (now Bangladesh) 
who are gainfully employed in Delhi 
and had lived in Delhi for not less 
than 4 years after partition and upto 
31st March, 1966. The last date of 
receipt of applications was 31st March, 
1977.

(b) Out of about 1600 applications
received, more than 800 have already 
been scrtffmised by the Allotment 
Committee. Applicants would be in-
formed after all the applications have 
been scrutinised. “

(c) Scrutiny of such a large number 
of applications takes time.

(d) 82 plots (including 8 plots 
which are involved in a court case 
and have not yet been developed) are 
available for allotment. After com-
pletion of the scrutiny which is ex-
pected to *be Completed by  December, 
1977, draw of lots will be held there-
after as soon ^3‘pDSkible.
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Land Distribittion to Ilarijang and 
Adivasls

83. SHRI SANTOSHRAO GODE: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether the Harijans and Adi- 
vasis who had been allotted land under 
the various Land Ceiling Acts in differ-
ent States recently have been ejected 
from their lands; and

(b) if so, the action taken by Gov-
ernment to restore those lands to the 
ejected Harijans and Adivasis?
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). The
Government of India are not aware of 
any widespread eviction of Harijans 
and Adivasis from the lands allotted 
to them under the various ceilling laws. 
Some time ago, there was a report that 
there were 378 cases of eviction of 
allottees in Bihar and the State Gov-
ernment indicated that they were tak-
ing appropriate steps. The State Gov-
ernments have been requested to 
ensure that the allottees who belong 
to the disadvantaged sections of the 
community are protected against dis-
possession from their holdings.

Offer by private architects to build 
LXG. residential houses

84. SHRI SUKHDEV PRASAD 
VERMA: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether it is a fact that reputed 
architects and engineers from private 
sector have offered their services to 
the present Government in its effort 
to build low income group residential 
houses and flats all over the country;

(b) whether some of them have also
sent details of their activities, if so, 
the names of such architects and en-
gineers; and

(c) Government’s reaction thereto?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) No specific offer has
been received.

(b) and (c). Does not arise.

Construction of Darakeshar Dam in 
Bankura

85. DR. BIJOY MONDAL: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether there is any proposal 
for construction of Darakeshar Dam in 
the district of Bankura (West Bengal) 
for irrigation work; and

(b) if so, the area proposed to be 
irrigated by this project and the pro-
gress of work made so far in this res-
pect?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) : (a) and (b). The West 
Bengal Government have a proposal 
for the Darakeshar Reservoir Project 
estimated to cost Rs. 18 crores to pro-
vide irrigation to an area of about 
40000 ha. annually. The Project Re-
port has, however, not been received 
from the State Government so far.

Helicopter for Aerial Spray

86. SHRI MADHAVRAO SCINDIA: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be' pleased to 
state:

(a) whether some States like Punjab 
and Rajasthan are not getting enough 
helicopters for aerial spraying;

(b) if so, the reasons therefor, and

. (c) what Government propose to do 
in the matter?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

(b) The reason is the limited num-
ber of helicopters in the country.

(c) The Government have consti-
tuted a Committee to go into the 
various aspects of aarial spraying by




